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Both sides absent. Registry is directed to issue notices on both sides. Posted to 15.03.2017.
Shri M. Mohammed Ibrahim, Advocate appearing for petitioner has since turned up. He is informed of
the date of hearing as 15.03.2017. He is directed to file 2 sets of copies and to comply with Ruled of
the Insolvency and Bankruptcy Rules, and also to serve notices on the respondents by collecting it from
the Registry.

Posted to 15.03.2017.
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